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(d) It will take about 43 months
from the date of approval of the Pro-
ject for commercial production to
commence,

Payment of House Rent Allowance to
Officers of Public Undertakingg

3007. SHR] S. M. KRISHNA: Will
the Minister of STEEL AND MINES
be pleased to state:

(a) whether any yardstick has been
laid down for the payment of House
Rent Allowance to the officers and
Directors of the Public Undertakings
under his Ministry; if so, what and if
not, the reasons therefor;

(b) the names of the Senior Exe.
cutives and Directors of the Bharat
Aluminium Co. Ltd. (BALCO) based
in the capital who are in receipt of
House Rent Allowance amounting to
more than Rs. 1000 per mensem; and

(c) whether it had the approval of
the Bureau of Public Enterprises
under the Ministry of Finance?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) No
yard-stick for the payment of House
Rent Allowance to Officers and Dire-
ctors hag been 1laid dowp by this
Ministry. However, Ministry of
Finance, Bureau of Public Enterprises
have issued guidelines for payment
of House Rent Allowance to officers in
Public Sector Enterprises. Directors
in Public Sector Undertakings are
governed by the terms and conditions
laid gdown in their appointment
orders, in respact of House Rent
Allowance.

(b) None of the Senior Executives
and Directors of Bharat Aluminium
Co. Ltd. based in the Capital, is in
receipt of House Rent Allowance
amounting to more than Re. 1000.00
per month.

(c¢) Does not arise.
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Promotional Prospects of Non-Gagzetted

Staff working in Income Tax
Department

3008. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that the
Central Board of Direct Taxes has
appointed a Committee to examine
the promotional prospect of tha Non-
gazetted staff working in the Income-
tax Department;

(b) if so, what are its terms of
reference; and

(¢) by what time, Committee is
likely to submit its report?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) No
Committee has been appointed to
examine the promotiona] prospects
of Non-gazetted staff in the Income-
tax Dcpartment,

(b) and (c). Does not arise.

Expenditure and Grant in Office
Contingency of C.D.A, Patna

3009. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of FINANCE
be pleased to state:

(a) what is the total expenditure
and grant in office contingency of
Controller of Defence Accounts, Patng
for the financial year 1978-79 and
1979-80;

(b) whether it is a fact that the
expenditure was incurreq unevenly in
the month of March, 1979 to spend
funds on luxurious items keeping
aside impnortant jtems; and

(c) if so, what step Government
propose to control such expendijture

and allocate properly on esgential
items?





